2293 Written Answers

| wdt (30 ww gwm fag) .
(%) wmam & fag g Sy &
FAATA FIA AGT F OATEIR EIT
ITaw I ar IV & w@Ex a9 &
T g AN-EWE F AIRiEd
a9 F W ergg I & Fmwe|
7 us qar, gy I & 3 9@ #x
zizT IV & @ 9@ &y s1a g
gt feedr ok qdv faeet eda
¥ ogdE S F FHErEr F o9
gfetwr FTARY A TEHEiRd W
T oqd & gq @, e oft @ FA
# 109 Fex 0¥ § foag ™A 7
FH A famin fasmr & &9
argg HI &7 &= 2 faor 20 @@
FEI W TF 9@ AT AT E
satF wmifed @i &7 9@r &1

(@) afe FHard wemw fafg
¥ @9 IUAeY gR, a3 109
FEA N T 9@ AT AT |

+[THE MINISTER OF RAIL-
WAYS (DR. RAM SUBHAG SIN-
GH): (a) Class 11 employees are eli-
gible for accommodation in Type 1I or
HI or IV quarters, according to their
pay. As per approved scale of fittings,
type II quarters are provided with one
tfan, type III with two fans and type
IV with three fans each. Though most
of the quarters occupied by class III
staft 1n Delht and New Delh1 area
have the approved scale of fans, there
are however 109 two roomed quarters
which the Railway had taken over
from CPWD and which have been
equated to type III quarters. These
are provided with only one fan as
against the approved scale of two fans.

I

(b) The second fan in these 109
guarters will be provided depending
upon the availability of funds under
Staff Welfare.]
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T{Fans v CrAss IV RaiLway EmpLoO-
YEES' QUARTERS

641. DR. BHAI MAHAVIR: Will
the Mimister of RAILWAYS be pleas-
ed to state-

(a) whether 1t 1s a fact that fans
have not so tar been provided in the
raillway staff quarters of the Class IV
railway employees in Delhi and New
Delhi, and

(b) if so, when they are hkely to
be provided?]
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t[THE MINISTER OF RAIL-
WAYS (DR. RAM SUBHAG SIN-
GH). (a) Yes Madam.

(b) Provision of fans in type I quar-
ters can be considered, as and when
the funds position improves.]

TRACTOR PLANTS IN PRIVATE SECTOR

642 SARDAR D K. JADHAV.
Wil the Minister ot INDUSTRIAL
DEVELOPMENT, INTERNAL
TRADE AND COMPANY AF-
FAIRS be pleased to state

(a) whether the Government ot In-
dia have received proposals from some

+[ 1English translation.
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State Governments to set up tractor
plants in their respective States in the
private sector for the manufacture of
18 to 25 Horse Power tractors and 52
to 65 Horse Power tractors;

(b) if so, the names of the States
who have submitted such proposals;

[RAJYA SABHA)
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(c) the action taken by the Govern-
ment of India on such proposals?

THE MINISTER OF INDUST-
RIAL DEVELOPMENT, INTER-
NAL TRADE AND COMPANY
AFFAIRS (SHRI FAKHRUDDIN
ALI AHMAD): (a) to (¢) The details
of the proposals received are as un-

and ' der:
S. Name of the Proposed Make of Annual Present
No. Party location Tractor capacity position
{Nos)
1. M/s Indian Agre Andhra RS.-09(20 10,000 Approved in
Machines Bombay Pradesh HP) (Imple- principle.
ment Carrier)
2. M/s Prem Agro Engg. Do. U/650-651 10,000 Under con-
Corpn., New Delhi . (65 HP) sideration
3. Dr. R. Kemal of Hy- Do. 15-45 HP 10,000 - Do.
derabad.
4. M/s Kirloskar Bros. Mahara- 27-75 HP 10,000 Approved in
Ltd., Poona. shtra principle
5. M/s Mohanwi Private Uttar UTos. 10,000 Essential de-
Ltd., New Delhi Pradesh 45/65 HP tails of the
scheme have
not  been
submitted.
The scheme
is accor-
dingly being
rejected.

ANCILLARY UNITS FOR FIAT PARTS IN
U.AR.

643. SHRI M. K. MOHTA: Will
the Minister of INDUSTRIAL DEVE-
LLOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be plea-
sed to state:

(a) whether it is a fact that India
has agreed to set up ancillary units for
the manufacture of Fiat parts in the
U.AR.; and

f‘(?b) if so, what are the details there-
o

\

THE MINISTER OF INDUST-
RIAL DEVELOPMENT, INTER-
NAL TRADE AND COMPANY
AFFAIRS (SHRI FAKHRUDDIN
ALI AHMAD): (a) and (b) The Uni-
ted Arab Republic Government has
sought India’s assistance for setting up
one Ancillary Industrial Estate at
Helwam near Cairo for the manufac-
ture of Motor parts and components
for automobiles and bicycles; and ano-
ther General Industrial Estate at Man-
soura. The services of a few experts
have also been requested for the
purpose. The request is under con-
sideration,



